[28 February, 2000] RAJYA SABHA

There is no dearth of funds but the poor are still starving in Kalahandi. They
have no land, no money to buy rice. Most of the days they go to sleep hungry
and the children cry all night. All the time Kalahandi hits the headlines and
successive Governments have introduced scheme after Scheme on povery
alleviation. | demand a high level enquiry into the implementation of the KBK,s
Long Term Action Plan in Orissa and year-wise report to be laid in the House
as per the observations of the special Committee. Thank you.

Impact of Drought-Like Conditions in Rajasthan
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THE AQUACULTURE AUTHORITY BILL, 2000

THE MINISTER OF STATE IN THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI O. RAJAGOPAL): Sir, |, on behalf of
Shri Nitish Kumar, beg to move for leave to introduce a Bill to provide for the
establishment of an Aquaculture Authority for regulating the activities
connected with aquaculture in the coastal areas and for matters connected
therewith or incidental thereto.

The question was put and the motion was adopted.
SHRI O. RAJAGOPAL:Sir, | introduce the Bill.
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The question was put and the motion was adopted.
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THE SMALL INDUSTRIES DEVELOPMENT BANK
OF INDIA (AMENDMENT) BILL, 1999.

THE MINISTER OF FINANCE (SHRI YASHWANT SINHA):Sir, |
move:
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